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Progress made on Indo-Sri Lanka Trade 

Pact 

2968. SHRI RAMDAS AGARWAL: Will 
the Minister of COMMERCE be pleased to 
state: 

(a) whether Government's attention has 
been drawn to a newsitem published in the 
Hindustan Times dated 12th March, 1999 
captioned "No forward movement yet on 
Indo-Sri Lanka Trade Pact"; 

(b) if so, the hindrances coming in the way 

of implementation of above agreement 

between the two countries; and 

(c) by when Government would be able to 

set out the differences indicating whether this 

matter figured during the Foreign Ministers' 

meeting of SAARC countries held in Sri 

Lanka? 

THE MINISTER OF COMMERCE (SHRI 

RAMAKRISHNA HEDGE): (a) Yes, Sir. 

(b) and (c) The lists of items on which duty 

preferences shall be given, and those on 

which no preferences shall be given by the 

two sides for the present, are under 

finalisation. Consultations are on for the 

purpose. The matter also figured in the 

discussions during Foreign Minsters' visit to 

Sri Lanka recently. The matter is expected to 

be finalised shortly. 

Irregularities in export promotion councils 

and FIEO 

2969. SHRI RUMANDLA 

RAMACHANDRAIAH: Will the Minister of 

COMMERCE be pleased to refer to answers 

to Unstarred Questoin 793 and Unstarred 

Question 1585 given in Rajya Sabha on the 

9th and 14th December, 1998 and state: 

(a) whether any communication has been 

received from a Member of Parliament in the 

matter; and 

(b) if so, the action taken thereon? 

THE MINISTER OF COMMERCE (SHRI 

RAMAKRISHNA HEDGE): (a) Yes, Sir. 

(b) Position has been clariffied to the 

Hon'ble Member through my reply to his 

letter. Regarding Assurance given in reply to 

Unstarred Question No. 1585 answered on 

14.12.98, the report received from FIEO did 

not give the complete position and more 

details have since been called from FIEO. A 

detailed reply will be furnished to Rajya 

Sabha Secretariat and to the Hon'ble Member 

after getting full details of the case from 

FIEO. 
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